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BEFORE THE NATIONAL GREEN TRIBUNAL
AT DELHI PRINCIPAL BENCH
ORIGINAL APPLICATION NO. 152/2022

IN THE MATTER OF:

GHANSHYAM SINGH PAS] ... APPLICANT
VS
STATE OF Up .... RESPONDENT
INDEX
S.NO PARTICULARS PAGE NO. |

Supplementary Report of Uttar Fradesh Pollution
Control Board in compliance with the order dated
19.09.2024 passed by this Hon’ble Tribunal.

o

The copy of inspection report is annexed herewith
\ as Annexure 1.

Date: 14-10-2024

THROUGH

(P EEP MISRA & DALEEP DHYANI)
Councel for the U.P. Pollution Control Board
138, New Lawyers’ Chamber,

Supreme Court of India,

New Delhi-110001

(ML): 9810252518 & 9811070721

Email ID: pradeepmisra@yahoo.com &
dalecpdhayani@yahoo.com.in
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BEFORE THE NATIONAL GREEN TRIBUNAL

AT DELHI PRINCIPAL BENCH
ORIGINAL APPLICATION NO. 152/2022

IN THE MATTER OF:

GHANSHYAM SINGH PASI .... APPLICANT
VS

STATE OF UP .... RESPONDENT

SUPPLEMENTARY REPORT ON BEHALF OF THE

UTTAR PRADESH POLLUTION CONTROL BOARD IN
v COMPLIANCE OF ORDER DATED 19.09.2024 PASSED
- 7.\ BY THIS HON’BLE TRIBUNAL

e Tma® gl [, Ashutosh Chauhan aged about 44 years, posted as Regional
N__ Officer, Uttar Pradesh Pollution Control Board (UPPCB), Moradabad,

e LR\

Uttar Pradesh do hereby solemnly affirm and state on oath as under:

1. That the present supplementary report is being filed before this
Hon’ble Tribunal in compliance of the directions passed by this
Hon’ble Tribunal vide order dated 19.09.2024. The relevant
portion of the order dated 19-09-2024 is reproduced as under:

“...4. UPPCB shall also give details of so-called low lying
areas, measurement and quantum of fly ash stored therein, etc., by

filing a supplementary report within three weeks...."




2. That in compliance of above directions of Hon’ble Tribunal,

officials of Regional Office, U.P. Pollution Control Board,
Moradabad inspected the premises of M/s Radico Khaitan Ltd.
Bareilly Road, Rampur and the low line areas where fly ash is
being filled by the unit on 28-09-2024, 02-10-2024 and 04-10-
2024. The copy of inspection report is annexed herewith as

Annexure 1.

. That during above inspection done by officials of Regional Office,

U.P. Pollution Control Board, Moradabad the Distillery Unit M/s
Radico Khaitan Ltd. Bareilly Road, Rampur was found operational
for the production of Extra Neutral Alcohol (ENA) and other by-
product. The unit has 30 TPH capacity boiler (standby) and 65
TPH boiler (operational).

. That both above mentioned boilers are equipped with individual

electrostatic precipitator and adequate stack height. The fuel for

operation 65 TPH boiler is bio-gas, rice-husk and coal.

. That the Distillery unit has 02 silo of 100 MT and 80 MT capacity

of fly ash storage. The fly ash is being disposed through filling in
low lying areas by contractors having agreement with the Distillery
Unit. The copy of agreement with the contractors and letter of
demand for fly ash is attached annexure 2 and 3 of the inspection

report.

. That the unit has produced the documents of generation and

disposal of fly ash during last 06 months according to that the unit
has generated and disposed around 10202 MT fly ash during last
06 months. The unit has also provided data of 13 low lying areas
where the above quantity of fly ash has been disposed. The total
area of 29551 square meter has been utilized for filling of fly ash.
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7. That the unit does not have its own low lying area in the premises
of distiller plant and the disposal of the fly ash is being done

through contractors and for that the unit has done agreement with
them.

8. That officials of Regional Office, UPPCB, Moradabad inspected
the unit and low lying areas where the fly ash has been disposed
and taken photographs of the site which are attached in the

inspection report.

DEPONENT

VERIFICATION:-

Verified at Mevedabed on this IH“‘ day of OC’H’L’“—""" 2024
that the contents of the above Affidavit are true and correct to the best of
my knowledge and based on the official records of the Respondent. No

part of it is false and nothing material has been concealed there from.

DE ENT
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Annexure - 01

o ST B e, T feeen # T alovo wo 152 /2022 THEM RiE URN M e 3%
gotho # TG aMew fRiF 19.09.2024 B U B Hay H AT —

SR favgs o W gRa aiftiewvr, 7E fecel # AT 3fovo o 152,/2022 19

Rz arll s9W We it godo # wRa e fRA1e 19.002024 & FETA 379 e & —

“viveeininn UPPCB shall also give details of so-called low lying areas, measurement and
quantum of fly ash stored therein, etc, by filing a supplementary report within three

Weeks o

Sa @ oued # Weffd S ded e Wae fdo, avell e, IHgR @1 ke
IERTERGATN G FHY: faid 28.09.2024, 02.10.2024 TG 04.10.2024 I fobar T | 3fren Fwaq

g -

1. SEN ERT &= AT & Y § I /A /R 4R/ B9 9@ /e (@ &, A )
&1 FANT PR BH<IM U9 fSRIeeq Ufear & Amas ¥ $0UH0T0 Ud WEsde & w9 A

Bed BIe &1 Ired fBar o 8 | PRI & 99y SET SeeRd IRl T |

2. ST ¥ are @ Imyfct v 30 SlodovEo (Wvedrs) @ 65 SlodlovEo (Weierd) erde @
e i &)

IR — 65 SI0910Td0

TR — 30 <lodiovdo
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3. 30 l0WoTHO A B IR W Y YUY A @awen & wU H govdodlo (Seidg
wfed RICR) T 4aa A T 45 Mo S Fawel wMiUd € | I dger § 3899 @
w0 ¥ TR 9 RN B G TN JEAGATER a1 S g |

4. 65 A0ROTIO &FAT B AR T AT YGHU FEFT FaRel & WY H Foywodio TAT el
W T 65 Wo St o wnfid 2| Sad dRIeR # $E @ wU ¥ IRA, g9 &9 9

65 SlodioUT0 &FdT B §1goN W g S0UH0T0 30 S0N0TT0 AT B aUoR 9 THE 30U70YI0

5. SENT ¥ w@nfid SR @ WareH ¥ WG TalS U9 @ ISR &g 100 Hi0eT g 80 HoeH
M%&ﬁfozm(aga1aoﬁoaﬂ)wﬁaﬁl

65 SlodioU=0 & B S1geN § id Fellg V¥ 30 Slodl0TH0 &HT B drgeR | ST Foarg U
WUSRY ¥ WIgel! HUSRY 2] gl

6. e ERT 65 Cl0WOTTAO &1 & SR B foeil Bl ARl U1 WAl Hd UaRefie
TaRRY eRET Toveodo, W g§ TR & Sl T AT SR YA Bl T € |
AV ITETTER forlt ¥ W Icaeidl 3 warcel @ 4 MuiRd qFel & sged
gl T | AU AT B BRI WATE—1 W e © |

)
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7. SENT W ING T8 U FI SBaRI §RT dl-arg URAT # I wezdl @ a7 0
P HHR W GHERT @ ) Y R aR PRGR R e S 2| 3@ §R SHheRi
@ W fRd T IE B BRI Held—2 1 A U $ BRIMGA Hele—3 W
o g

8. IPIS GNT YRIA G & IR fa7d 06 A1 § Wia qon FvaiRa gefrs T3 &1 4151 &1

faqeor fvaq 8-
Fly Ash Generation & Disposal
Sr. No. Month Ash Generation (MT) Ash Disposed quantity (MT)
1 Apr-24 1461 1462
2 May-24 1537 1527
3 Jun-24 1718 1718
4 Jul-24 1903 1903
5 Aug-24 1900 1940
6 Sep-24 1683 1656
7 Total 10202 10202

9. SENT gRT AN U3 & MR W fTq 06 718 & 4oig 0 & MEaIRel & Hae # yaw Ga

@ IR Wdl $1 fdaRor Fead & —

:; Duration ﬁ:ﬂiﬂ;’:;;;‘ Latitude | Longitude Dimension (Meter) "?;Z‘;l EE%EJ
1 28.696179 | 79.09273 15X 20 X0.8 300

2 28.743927 | 79.061354 130 X 80 X0.35 10400

3 28.762417 | 79.044157 45 X 65 X0.6 2925

4 28.777549 | 79.050558 85X132X0.30 11220

5 28.780778 | 79.057108 13X16X1.2 208

6 | sipiatms 28.777751 | 79.061857 (20X6X1)+(12X8X1) 216

7 to 10202 28.788241 | 79.07139 (26X15X0.8)+(18X15X0.8) 560 10202
8 | 30-09-2024 28.824007 | 79.10253 (16X10X1)+(12X9X0.15) 268

9 28.741743 | 79.023635 (21X8X0.2)+(18X30X0.2) 708

10 28.726125 | 79.024422 (16X19X0.75)+(15X15X0.6) 529

11 28.725492 | 79.025481 (8X10X1.2)+(26X10X1.2) 340

12 28.718128 | 79.038108 | (9.2X14.2X0.6)+(15X25X0.6) 505

13 28.735119 | 79.055653 49X28X1 1372

Page 3 of 4
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10. SENT §RT WRd fIaRe & SFfER fawrd o6 @1e § WifHa 10202 Hoed weg v &l fafd=
A & MR W G 13 AT oRar (el wdl W) w AR fear wn R, e
Tl EABE 29551 IO B |

11. SENT §RT FalTg V91 & foedeon %@ THo3M0Y0 (Standard Operating Prosedure) Uqd @ T
IFefeT Vo onfe @il e 2| TS VW & MWIRY @ GHY RE Suakul @ ®Y H
tﬁO‘ﬂO’sﬁO (Personal Protective Equipment) &1 yanT fhar omar @ (QFOGﬁO‘-ﬁO @ BrImd
A —4 W el 2) |

12. 9o N1 fafted S@ 13 A—argT tRar & e e @, s 68 el (d-drEgT
uRRan) W el f 1T B A Sueer & R SEi R T U9 @ WRiE @1 S fedr o
&1 &1 SET uRWR 31T SET g7 SfvE fhe o i R d—argT uRar Suerer T8 €,
T I T Tells U @7 fafe fell weral W Sueer d-amsT URaT § W W) g
SPHeR & AREH ¥ AR &R A 2| R @ R Rl T BISTG Heli a5 IR
Her |

I IS IqAGd Td Ao A eRA A, 73 faee & wner yvgd fod
WM @ e ¥ ae JEred Uid fed S eg Uwd B |

gL

( Stovso foamdt )
LEIREAR N WERD TITaRoT AfH=
3040 UGNV FEHT s 090 UGN FEFT 1€
GRS LNEEI
aqﬂ'cﬁr?r
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ERGREEN ENVIRO TESTING LLP

£

& EV
' 3 Address : Plot No. 047, 1st Floor,

e

Ph.: 0120-4959379, 742848787
Email ID + evergreeniab03@gmail.com, i

A-hhenuyﬁ

Block-F, Surajpur, Site-B, Industrial Area, Greater Noida,

Gautam Buddha Nagar, U.P.- 201306

0, Mob.: +91-8010087998, 9643079162, 7982197942
nfo@evergreeneclab.com, Website : www.evergreeneclab.com

TEST REPORT

R
N !&'i/

i

7\
TC-12731

M/S RADICO KHAITAN LTD.

'ISSUEDTO
BAREILLY ROAD, RAMPUR, UTTAR PRADESH- 244901
Sample Identification No. ) EETR/E/170824/023 )
| TestReport No. & Date EETR/E/170824/023, DATE: 24.08. 2024
[URNo. 1 7¢127312400000786F

| Sampling Method |

Stack Emission

Sample Description

Sample Collected by - | = |EEY Representative ]
Sample Collection Date 17.08.2024
| Date of Sample Receipt 17.08.2024

17.08.2024 To 24.08.2024

| Analysis Duration
ANALYSIS RESULT
Reference . EP Act std.
Sampled By . EET Representative

Name of Plant & Section

Emission source Monitored

Normal Operating Schedule

Type of Chimney (Acc /Metal)

Type of Fuel

Stack Height in Meter from Ground Level (
Diameter of Stack (Mtr.)

Sampling Duration (min)

Purpose of Monitoring

Parameters Monitoring

- Stack Emission (Boiler Stack)
: Boiler Stack

: As & when required

: Metal

- Biogas + Coal + Rice husk
165

1293

;19

- Assessment of Pollution Load
: PM, Nox, Co, Sox

mir)

Stack temperature (-C) 1241
Ambient Temperature (<C) : 36
Stack Velocity (M/Sec) :10.59
Quantity of Emission (Nm3/hr) :1147465.931
[§.NO. |  PARAMETERS UNITS | RESULTS | LIMITS AS PER TEST METHOD
| EPA 1986
1. | Particulate Matter (PM) at 6% Oz mg/Nm’* 112 250 1S : 11255(P-1)
2, Oxides of Nitrogen at 6% Oz mg/Nm? 143 300 IS : 11255(P-7)
3, Carbon Monoxide (as CO) at6% Oz | % by vol 0.69 1.0 1S : 13270:1992
A Sulphur Dioxide(S02) at6% Oz mg/Nm’ 42,67 600 IS : 11255(P-2) «]

o
ked by

SHIVANI PUNDIR

***End of the Report***

Page 1 of 1

| Note: 1. The result listed refer anly to be Tested samples and applicable paramelers.

2. Perishable samples will be destroyed after 15 days of sampling.

Evergreen Envipq Testing LLP
lé%y

Authorised Signaton’
Chandan Kumar Singh

3. This report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.

4. Subject to Gr. Noida Jurisdiction.

An IS0 9001: 2015, ISO 14001 : 2015, 45001 : 2018 Environmental Laboratories



Director/2024 2
Aug 01, 2024 Radeco

M/s Luxmi Contractor
Village — Titawi,
Muzaffarnagar

Uttar Pradesh - 251306

Kind Attn: Ms. Suman Tomar

Sub: Contract-feedin - Oi

from our CBL-1 and CBL-2 Boiler.

addy Husk, Wooden Chi ¢ & Coal and Removal of Ash

Dear Sir,

We refer to the discussions you had with us in connection with award of contract relating to
feeding of D - Oiled Paddy husk, Wooden Chips & Coal in boiler, Removal of Ash and shifting
outside the factory. We are pleased to award the contract to you in line with the settlement arrived
at during the course of discussions w.e.f. 1* Aug 2024 for a period ended 31.07.25. The scope of
contract, terms and conditions as settled, as detailed herein below: -

1. SCOPE OF WORK:
a) Feeding of D - Oiled Paddy husk, Wooden Chips & Coal from yard to boiler.

b) Removal of Ash from the various boilers.

¢) Shifting of ash outside the factory.

2. RATES OF ABOVE JOBS DONE BY YOU:
a) Rs. 122.00/- per MT of actual D - Oiled Paddy husk feed, Wooden Chips & Coal.

3. OTHER TERMS AND CONDITIONS:

a) That you shall on day-to-day basis keep the areas of your operations clean and
hygienically fit and you will provide all safety appliance to safeguard your operating

personnel engaged in the operation.

b) That you shall submit to the company the details of workman engaged by you on daily as
well as on monthly basis along with the bills. You will have to comply with the company
instructions regarding checking of attendance of your workman by company’s designated

officers.

c¢) That you shall arrange to register yourself and obtain necessary license under the
provisions of the Contract Labour, (Regulation and Abolition) Act, 1970 and rules made
there under failing with all legal consequences will be on your part and company shall not

be responsible for it in any manner.

d) That you shall comply with all rules and regulations of Factories Act ESIC Act,
Employees’ Provident Fund Act, Workmen Compensation Act, Minimum Wages Act and
Payment of Wages Act, in respect of the employees, who shall be engaged by you under
this contract. Radico Khaitan Limited

1SO 9001 : 2015 & 22000 : 2018 Certified Company
Aegd. Office : Bareilly Road, Rempur-244901 (U.P)
Tol. . EPABX (0595) 2350601, 2350602, Fax : (0595) 2350009
Head Office : Plot No. J-1, Block B-1, Mohan Co-op. Industrial Area,
Mathura Road, New Delhi-110044

el : [91-11) 409?5400!441‘1!500}'555‘ Fax : [91-11) 41678B41-42, 41676718 (Exports)
e-mail : info@radico.coin

website - www radicokhaitan.com
CIN No L26941UP1983PLC02?2?B
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g)

h)

J)

k)

That you shall comply with all rules and regulations under UPPCL towards disposal of
Ash related matters, failing with all legal consequences will be on your part and company
shall not be responsible for it in any manner.

That this contract shall be effective from 1% Aug 2024 to 31* Jul 2025, which can be
extended on mutual agreement. During the currency of the contract, it can be
revised/terminated by the company without notice to you or assigning any reason thereof.
However, the company reserves the right to cancel the whole or part of the contract at any
time and can award the same to any other agency/agencies without assigning any reason
thereof.

In case of D - Oiled Paddy husk, Wooden Chips & Coal feeding bunker gets empty, you
will be penalized Rs 50000/~ per tripping for the loss of tripping of boiler, turbine and
plant for first two instances and thereafter Rs 100000/~ per incidence.

In the case of a company carrying out any modification/modernization/
demonstration/alteration etc., due to which there is saving in labour deployment, then your
rates will be revised accordingly after Mutual discussion. Presently, you will have to
deploy the labour/workmen as per the discussion held with you and agreed upon.

That we can get the bills audited by any agency as deemed fit by the management and if
any, discrepancy is found, the same will be recovered/adjusted from the bills even after the
expiry of this contract. If there is any willful wrong submission of bills, then not only the
amount of difference will be recovered but also an equivalent amount of penalty shall be

imposed.

That you shall deposit a sum of Rs. 500,000.00 (Rupees Five Lakh Only) as security,
which is refundable on satisfactory completion of the contract. The security will not bear
any interest. Violation of any condition of this contract shall entitle the company to forfeit
the security, besides recovering the losses sustained by it from your bills.

That in case of any dispute the Court of Jurisdiction shall be the Rampur Court Only.

Please sign and return the duplicate copy of this contract as a token of your acceptance of the
terms and conditions of this contract.

Thanking you,

Yours truly,
For RADICO KHAITAN LIMITED

(A

Director Sr. Vice

GH) (ALOK AG

Accepted the terms & conditions of the contract.
For Luxmi Contractor,

(Suman Tomar )

CC: AVP Engineering (Mech & Cogen) / St. GM (HR & Admin) / GM (Materials)

i mzell o 200U
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Sr. Vice President(F&A)/2022/£3& x#”f ¥
Dec 01, 2022 A

M/s K.P.S Associate M

MIG-338, Avas Vikas,
Rudrapur, Udham Singh Nagar
Uttarakhand - 263153

Kind Attn: Ms. Kumkum Singh.

Sub: Contract-feeding of D - Qiled Paddy Husk, Wooden Chips & Coal and removal of Ash
from our CBL-1 and CBL-2 hoiler.

Dear Sir,

We refer to the discussions you had with us in connection with award of contract relating to
feeding of ) - Oiled Paddy husk, Wooden Chips & Coal in boiler, Removal of Ash and shifting
outside the factory. We are pleased to award the contract to you in line with the settlement arrived
at during the course of discussions w.e.f. 13 Dec 2022 for a period of one year. The scope of
contract. terms and conditions as settled, as detailed herein below: -

1. SCOPE OF WORK:

a) Feeding of D - Oiled Paddy husk from the D - Oiled Paddy husk, Wooden Chips & Coal
yard to boiler,

b) Removal of Ash from the various boilers.

¢) Shifting of ash outside the factory.
2. RATES OF ABOVE JOBS DONE BY YOU:

4) Rs. 105.00/- per M'T of actual D - Oiled Paddy husk feed, Wooden Chips & Coal.
3. OTHER TERMS AND CONDITIONS:

a) That you shall on day-to-day basis keep the areas of your operations clean and
hygienically fit and you will provide all safety appliance to safe guard your operating
personnel engaged in the operation.

b) That you shall submit 10 the company the details of workman engaged by you on daily as
well as on monthly basis along with the bills. You will have to comply with the company
instructions regarding checking of attendance of your workman by company’s designated
officers.

¢) That you shall arrange to register yourself and obtain necessary license under the
provisions of the Contract Labour, (Regulation and Abolition) Act, 1970 and rules made
there under failing with all legal consequences will be on your part and company shall not
be responsible for it in any manner.

d) That you shall comply with all rules and regulations of Factorics Act ESIC Act,
Lmployees® Provident Fund Act, Workmen Compensation Act, Minimum Wages Act and
Payment of Wages Act, in respect of the employees, who shall be engaged by you under
this contract.

Radico Khaitan Limited
ISO 9001 : 2015 & 22000 : 2018 Certified Company

Regd. Office : Bareilly Road, Rampur-244901 (UPR)
lel. - EFABX (0595) 2350601, 2350602, Fax : (0585) 2350008
Head Office : Plot No. J-1. Block B-1, Mohan Co-op. Industrial Ares,
Mathura Road, New Delhi-110044
Tel : [81-11) 40875400/444/500/555, Fax (81-11) 41678841-42, 41676718 [Exports)
e-mail : info@radico.co.in
website ' www.radicokhaitan.com

3 »
CIN No. L28841UP1983PLC0O27278 Kty 219
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¢) That this contract shall be effective from 1% Dec 2022 to 30t Nov 2023, which can be
extended on mutual agreement. During the currency of the contract, it can be
revised/terminated by the company without notice to you or assigning any reason thereof,
However, the company reserves the right to cancel whole or part of the contract at any
time and can award the same to any other agency/agencies without assigning any reason
thercof.

f) In case of D - Oiled Paddy husk, Wooden Chips & Coal feeding bunker gets empty, you
will be penalized Rs 50000/- per tripping for the loss of tripping of boiler, turbine and
plant.

g) In the case of company carrying  out any modification/modernization/
demonstration/alteration etc., due to which there is saving in labour deployment, then your
rates will be revised accordingly after Mutual discussion. Presently, you will have to
deploy the labour/workmen as per the discussion held with you and agreed upon.

h) That we can get the bills audited by any agency as deemed fit by the management and if
any, discrepancy is found, the same will be recovered/adjusted from the bills even after the
expiry of this contract. If there is any willful wrong submission of bills, then not only the
amount of difference will be recovered but also an equivalent amount of penalty shall be
imposed.

1) That you shall deposit a sum of Rs. 500,000.00 (Rupees Five Lakh Only) as security,
which is refundable on satisfactory completion of the contract. The security will not bear
any interest. Violation of any condition of this contract shall entitle the company to forfeit
the security, besides recovering the losses sustained by it from your bills.

J) That in case of any dispute the Court of Jurisdiction shall be the Rampur Court Only.

Please sign and return the duplicate copy of this contract as a token of your acceptance of the
terms and conditions of this contract.

Thanking you,

Yours truly,
For RADICO KHAITAN LIMITED

Accepted the terms & conditions of the contract.
/ For K.P.S Associate,

Ky ke Sty
(Kumkum Singh )

CC: EVP (O)/VP Engineering (Mech&Cogen)
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Standard Operating Procedure (SOP) for Ash Disposal

1. Purpose: To outline the procedure for the safe and efficient disposal of boiler fly ash
collected from the ash silo.

2. Scope: This procedure applies to all personnel involved in the handling and disposal of
boiler fly ash.

3. Responsibilities:

+ Supervisors: Ensure compliance with the SOP and oversee the ash disposal process.
« Shift In-Charge: Verify weights and ensure proper documentation.

4. Procedure:

4.1 Ash Collection:

« Fly ash is collected in the ash silo using a closed-loop pneumatic ash handling system
(Macgale Sys).

4.2 Ash Conditioning:

« The collected dry ash is conditioned by adding an adequate amount of water to
convert it into wet ash.
+ The wet ash is then directed into trolleys via a chute.

4.3 Weighing Trolleys:

« Initial Weighing: The empty trolley is weighed on the weighing bridge before
loading.

« Final Weighing: After loading the wet ash, the trolley is weighed again to determine
the total weight.

4.4 Documentation:

« Once both weighing is complete, the dispatch slip is filled out by the supervisor and
shift in-charge, including:

Trolley Number

Empty weight

Loaded weight

Date

Supervisor’s signature

cC o Q 0O 0

4.5 Transporting Ash:

« Loaded wet ash trolleys are covered with tarpaulin to prevent spillage during

transportation.
« The trolleys are then taken out of the factory premises for disposal.
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4.6 Unloading Ash:

. Contractors are responsible for unloading the trolleys at designated low-land filling
areas or construction sites.

« After dumping the ash, it must be covered with mud (by mitti at least 2 fit) to prevent
it from spreading to nearby areas.

5, Safety Precautions:
« Ensure all personnel wear appropriate PPE (Personal Protective Equipment) during

handling and disposal.
« Follow all safety regulations regarding dust control and environmental protection.

~)

== (




SOP FOR DISPOSAL OF FLY ASH GENERATED FROM BOILER

1. Daily records for Fuel consumption, Dry Ash Generation, Wet Ash & Dry Ash Dispatched
shall be maintained by Cogen team. Records shall be maintained in daily Log Book.

2. Dispatch Slip will be prepared as per below format:

Radlico Khaitan Ltd
Bareilly Road Rampur, U.P. 244901

Dispatch Slip

Vehicle No.: Date:

Material : Ash (Wet) Time:

First Welght (MT] : ....ccccciivniinmmsmissoniansinasones

Second Welght (MT) [ ...coiiiiinininminsonnesisinnas

Netweight Wet Ash (MT) @ ..covvinviniinniiinsnnns

Netweight Dry Ash (MT) ©..ociiviinnniiiansenns
Signature

Issue By Received By
RKL M/s KPS, Rudrapur

. Note for Point No. 2:

a. Dispatch Slip will be signed by Cogen Shift In-charge.
b. Material will be received by Contractor.
c. Carbon copy of Dispatch Slip will be maintained in records by Cogen team.

3. Contractor will get the signed copy of request for from the person who need the ash for
construction or low land filling work. Following format will be utilised:
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4. Contractor will supply the Ash (Free of Cost) to the persons who need it for construction
work or filling of low line areas. Following format will be utilised:

KPS, Rudrapur
Bareilly Road Rampur, U.P. 244901

Free Ash Supply Slip
Slip No.: ###

Source of Ash : Radica Khaitan Ltd, Rampur

Vehicle No.: - Date:
Material : Ash (Wet) Time :

First Weight (MT) & e
Second Weight (MT) & i
Net weight Wet Ash (MT) © e

Net weight Dry Ash (MT) @ oo

Signature
Issue By Received By
M/s KPS, Rudrapur
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Annexure - 5

Fly Ash Dispoal Sites

Ash Disposal Details
Dimension : 45X 65X 0.60 m*(L X W X
H)

Area: 2925 m’

Disposal Quantity: 200 nos Trolley
(Approx. 1200 MT up to till date)

Purpose: Used for low land area filling
for
constructional activities

Ash Disposal Details

Dimension: 49 X 28 X1 m*(LX W X H)
Area: 1372 m’

Disposal Quantity: 200 nos Trolley
(Approx. 1200 MT up
to till date)

Purpose: Used for low land area filling
for
constructional activities

. Uttar Pradesh, India
, near Bank of Baroda, Shahzad Nagar, Utter Pradesh 244801,

Ash Disposal Details

Dimension: 130 X 80 X 0.35 m*(LX W X
H)

Area: 10400 m*

Disposal Quantity: 424 nos Trolley
(Approx. 2500 MT up to till date)

Purpose: Used for low land area filling
for
constructional activities



Annexure - 5


K 6PSs Map Camera

Ash Disposal Details

Dimension: (20 X6X1)+(12X8X1) m®(L X
W X H)

Area: (120+96) m’

Disposal Quantity: 35 nos Trolley
(Approx. 200 MT upto till date)

Purpose: Used for low land area filling
constructional activities

Ash Disposal Details

Dimension: 15X 20 X 0.8 m*(LX W X H)
Area: 300 m*

Disposal Quantity:25 nos Trolley
(Approx. 168 MT up to till date)

Purpose: Used for low land area filling
for
constructional activities

ﬁ GPS Map Camera

Ash Disposal Details

Period : Aug-Oct:24
Dimension: 13X 16 X 1.2 m*(LX W X H)

Area: 208 m*
Disposal Quantity: 33 nos Trolley
(Approx. 200 MT up to
till date)
Purpose: Used for low land area filling

for
constructional activities
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Google

ﬁ GPS Map Camera

&

244801, india

m GPS Map Camera

Ash Disposal Details

Dimension: (26 X15X0.8)+(18X15X0.8)
m’ (L X W X H)

Area: (390+270) m’

Disposal Quantity: 70 nos Trolley
(Approx. 400 MT up to till date)

Purpose: Used for low land area filling
for constructional activities

Ash Disposal Details

Dimension: (16 X10X1)+(12X9X0.15) m®
(LXW X H)

Area: (160+108) m’

Disposal Quantity: 20 nos Trolley
(Approx. 120 MT up to till date)

Purpose: Used for low land area filling
for constructional activities

Ash Disposal Details
Dimension: (21 X8X0.2)+(18X30X0.2)
m®(LX W X H)

Area: (168+540) m’

Disposal Quantity: 20 nos Trolley
(Approx. 100MT up to till date)

Purpose: Used for low land area filling
for constructional activities




Chikna, Uttar Pradesh, India
P2GG+77G, MDR 53W, Chikna, Uttar Pradesh 244901, India

Ash Disposal Details

Dimension: (16 X19X0.75)+(15X15X0.6)
m*(L X W X H)

Area: (304+225) m®

Disposal Quantity: 42 nos Trolley
(Approx. 254MT up to till date)
Purpose: Used for low land area filling
for constructional activities

Ash Disposal Details
Dimension: (8 X10X1.2)+(26X10X0.6) m’
(LXW X H)

Area: (80+260) m’

Disposal Quantity: 42 nos Trolley
(Approx. 254MT up to till date)

Purpose: Used for low land area filling
for constructional activities

adesh, India
t Nagar, Uttar Pr

Ash Disposal Details

Dimension: (9.2 X14.2X0.6)+(15X25X0.6)
m® (L X W X H)

Area: (130+375) m’

Disposal Quantity: 35 nos Trolley
(Approx. 200 MT up to till date)

Purpose: Used for low land area filling
for constructional activities
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Month Ash Month Ash Disposal Details (MT)
generation Used for low land area filing for construction activities
(MT) Apr-24 1462
Apr-24 1461 May-24 1527
May-24 1537 Jun-24 1718
Jun- 24 1718 July-24 1903
Jul-24 1903 August-24 1936
August-24 | 1900 September-24 1656
September- | 1683 Total 10202
24
Total 10202

*Ash Silo storage capacity-80MT & 100MT (Due to which small quality variation possible between Ash generation & Ash disposal)
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OA No. 152 0f 2022 Ghanshyam Singh Pasi Vs State of U P

From: Pradeep Misra (pradeepmisra@yahoo.com)
To:  vanita.bhargava@khaitanco.com; gigicgeorge.adv42@yahoo.in; balendushekhar@gmail.com

Date: Tuesday, October 15, 2024 at 05:03 PM GMT+5:30

Sir,
Please find attached the document

With Regards,

(PRADEEP MISRA)

Final Report In O.A. No. 152-2022_compressed (1).pdf
- 5.8MB
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